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The Minister of State in the Minis-
tzy of Home Affairs and Minister ot
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) All the
State Governments with the excep-
tion of two have furnished their view
on ‘the report of the Studv Team.

(b) From the replies received <o
far, no State has stated ¢hat it ix not
in favour of prohibitior or is *)tal.y
opposed to the recommendations 2
the Study Team. Some State G.:vern=-
ments have, however, pointed out
difficulties in implementing some of
the reconmendations and these ars

being exumined.

(c) Efforts are being made to react
an early decision on the futu'e
policy.
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Berder Security Foree

“53. Shel Guishan:
‘Shrl Linga Reddy:
Shri Prakash Vir Shastel:
Shri Hukam Ohand

# ‘Bachhavalya:

. deployed on

400

Shrl Jagdev Singh Siddhanti:
Shri Madhy Limaye:

Shri Kishen Pattnayak:
Shri Bhagwat Jha Asad:
Shri M, L. Dwivedi:

Shri §. C, Samanta:

Shri Subodh Hansda:
Shrimati Savitri Nigam:
Shri P, C. Borooah:
Sh i Shree Narayan Das:
Dr, Ranen Sen:

Shri Din+p Bhattwcharya:
Shri Krishnapal Singh:

Pr. L. M. Snvhvi:

Shri P, C. Sharma:

Shri R, §. Pandey:

Shri Ram Sewak Yadav:
Sh-i Bagri:

Shri Man Sinh P, Patel:

Wil the Minister of Home Affalry be
pleased to refar to the reply given to
Starred Question No, 1 on the 3cd
November, 1965 and state:

(a) whethsr the Central Government
have taksn over all the Border Police
Forces of the Siates;

(b) i so, whethar all the expendi-
ture is being borme by the Central
Government;

(c) whather the Central Governmeny
have reimbursed to the States any
amount of exvenditure for the years
1963 and 1064; and

«d) it 8o, how much amount 1o sach
e?

The Minister of State In ths Minls-
try of Home Affairs and Minister of
Detence Supnlies in the Ministry of
Defence (Shel HathD): f(a) and (b)),
The Central Government have taken
over from the 1st December, 1065
the State Armed Police battalions
Indo-Pak. Border tp
form the unified central border secu-
rity force and have assumed
wesponsibility for meeting the entire
expenditure on them from the said
date.

© Yo .

(d) The folowing payments have
een made to the Siates ag Grant.dn-





